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Judgement

@JUDGMENT-JUDGMENT
Sharad Kumar Gupta, J

1. The applicants have preferred this contempt petition under Section 12 of the
Contempt of Court Act, 1971 (in short 'Act of sd1971') read with Article 215 of
the Constitution of India.

2. Earlier while deciding the bunch of writ petitions(s) bearing W.P.S. No.
1142/2013 and other matters filed by the applicants, this Court vide common
order dated 15-1-2019 Annexure C-3, has observed in para 5 as under :-

"5. In view of the same, the impugned order dated 30-1-2013 stands quashed.
The respondents/State authorities however are given liberty to take a fresh
decision in accordance with law."

3. From aforesaid observation it is clear that this Court has granted liberty to the
State authorities to take a fresh decision in accordance with law. No time was
fixed by this Court. As per reply of non-applicants matter is still pending before
State authorities. Prima facie it does not appear that non- applicants have
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committed any deliberate breach of that order.

4. Consequently, this Court finds that no prima facie contempt case is made out
against the non-applicants. Instant contempt petition sans substance and is
hereby dismissed.

5. Parties shall bear their own costs.
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